
4203 Oral Answers AGRAHAYANA 19, 1886 (SAKA) Oral A1&SWeTS 4204 

lilT fontfa f1f1ll: .. 1fT ~ ~;r"f 

TQ:T ~ f .... ·fT "ff13 ~ ofT;r "1"1'[ if, 'fp:f 'lif 
If'fi"m 'fi<: f~ '3ITT, crrf'F 'Jf'f'fT .... r 
il"f1:T ~'r f .... ~ i .. u ;m ~ l:fT 'ff, "An: 
~ .... r '1fT ~ ~i If.f; 7 

lilT u<m~ 6T~ : ~'f> "'I"rn" m 
'll"Ii if; "fTll" '1fT If'fi"rf'i1T"i1 ~ I 

lilT ","0 ;no f<OO~T : ~r i1N 1!<Fl 
.... T W'R'fT 'IT''fT ~ if fo/HT ~T~, 
f;rr~ 'f'T ~iff.l'[ t'Pf "AG'T ~1 r .... 1fT 
~ 7 

.:IT ilo UO ll'fa : It ;roT <ITa: ~'fT 
~"T ~ ;;rf.t 'H '1<!T ~ I 

".ifT '/;I1>t;y~ <'m'r .h<lT : it '3IT'I'fT 
"fT~5T ~ f .... !l;!if i1'fi "'3<f 'fi1{1 'R f'fii'f'lT 

HlIT "ij;TifT ~ I 

lilT "0 uo ~~ : ~T 'fiT 'f'ffi'f 

w-flT ~ I 

Shri Basap.pa: May I know whether 
duty is levied on gitts of spectacles 
received from .... (InterruPtions). 

Mr. Speaker: We have now passed 
on to the next question; spectacles 
have been left behind. 

Relief to Pensioners 
+ r Shrimati Savitri lI/icam: 

I .Shri S. M. BaDerje.e: i SII.ri M. L. Dwivecli: 
·447. Shri S. C. Samanta: 

Shri Sw-th Hanllda: l s.lari Barish Chandra 
Mathur: 

Will the Minister of Finance be 
pleased to state: 

(<1) whether Government have 
taken a final decision to give some 
relief to the pensioners; 

(b) if so, in what form; and 

(c) whether dearness allowance is 
being paid to all pensioners getting 
pensions upto Rs. 600 p.m.? 

The Minister of Planning (Shri 
B. R. Bbagat): (a) and (b). The Gov-
ernment of India have sanctioned 
ad hoc increase in small pensions with 
effect from 1st October, 1963. 

(c) No. Sir, Ad hoc increase in 
pensions has been sanctioned only in 
respect of pensioners drawing pen-
sions upto Rs. 200 p.m. 

Shrimati Savitri Nigam: May I 
know w bether the pensioners' associa-
tion had recently expressed its views 
criticising the Government that the 
ad hoc increase is too little keeping 
in view the rise in prices? 

The Minister of FiDance(Shri T. T. 
Krishnamachari): It may be so, Sir. 

Shrimati Savitri Nigam: May I 
know whether Government is think-
ing of extending the CRS facilities 
for free medical treatment to the 
pensioners as they feel that this would 
be helpful to them. 

flle Miaister of Health (Dr. Sushila 
Nayar): CGRS facilities have been 
extended to the pensioners living in 
Delhi and New Delhi under certain 
conditions. 
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Shri Subodh Bansda: May I know 
whether the Government have receiv-
ed any representation from the pen-
sioners that instead of paying them 
in cash, they may be paid in kind? 

Shri B. R. Bhagat: It is not possi-
ble to give them in kind. 

Shri Barish Chandra Mathur: What 
is the basis Or rationale which has 
guided the Government in fixing the 
ad hoc relief and what is the amount 
involved? 

Shri B. R. Bhagat: Ad hoc is ad 
hoc . ... (Interruptions). The rationale 
is to give them as much relief as 
possible owing to the increased cost, 
but it has been divided like this: pen-
sioners up to Rs. 30 per month have 
been given Rs. 5; between Rs. 30 and 
Rs. 75-they have been given Rs. 7! 
per month and between Rs. 75 and 
Rs. 200, Rs. 10 per month. 

Shri Barish Chandra Mathur: What 
is the amount which you will spend? 

Shri B. R. Bhagat: The annual 
outgo is Rs. 4! crores. 
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Dr. Sushila Nayar: The CGHS it-
self has not been extended to the 
whole of India. as yet. It was extend-
ed to Delhi first and this year to 
Bombay. So far as pensioners are 
concerned, WP. are extending it first 
to those who are in Delhi. 

Shri S. M. Banerjee: I want to 
know whether it is a fact that the 
All-India Pensioners' Association 
submitted a detailed memorandum to 
the Government of India for conside-
ration and that t.hev were assured of 
sympathetic conSideration? May I 
know what werp. those demands and 
to what extent toile Government have 
conceded them? 

Shri B. R. Bha&'at: The Finance 
Minister says he hll~ not seen it. I 
have not seen it eit.her. 

Shri S. M. Banerjee: They have not 
seen the memorandum? 

Mr. Speaker: When they say so, 
what can I do? 
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Shri S. M. Banerjee: I do not know 
what ha~ happened u. this Govern-
ment. 
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Central Council of Health 
+ r Shri P. R. Chakraverti: 

I Shrimati Savitri Nigam: 
I Shri Rameshwar Tantia: 

.U8 J Shri Yashpal Singh: . '1 Shri D. C. Sharma: 
I Shri P. Venkatasubbaiah: 
I Shri Ravindra Varma: 
l Shrimati Renuka Barkataki: 

Will the Minister of Health be 
pleased to state: 

(a) whether a Conterence of the 
Central Council of Health was held 
in October, 1964; 

(b) the subjects discussed and the 
main resolutions adopted at the Con-
ference and the decisions taken there-
On by Government; 

(c) whether Government propose 
to introduce a Bill likely to be ap-
plied to all Medical Institutions for 
entorcing uniform standards ot edu-
cation; and 

(d) whether Government also pro-
pose to introduce a Public Health Bill 
designed to ensure uniform public 

health administration throughout the 
country? 

The Depnty Minister in the Minis-
try of Health (Shri P. S. Naskar): (a) 
Yes, Sir. 

(b) Subjects relating to Health 
Scheme and programmes namely, 
eradication of Malaria, Smallpox, 
Control of other communicable 
Diseases, family planning, medical 
education, water supply etc. were 
discussed. The resolutions passed 
are given in the statement laid on 
the Table of the Sabha. [Pl.aced in 
Library. See No. LT-3590/64]. The 
resolutions are under consideration. 

(c) No, Sir. 

(d) Yes, Sir. 

Shri P. R. Chakraverti: May I 
know whether it is a fact that some 
State legislatures have already passed 
resolutions asking Parliament to bring 
in a Bill on public health and whether 
the Government is trying to bring it 
very shortly? 

The Minister of Health (Dr. Sushila 
Nayar): So far as the Public Health 
Bill is concerned, the State Govern-
ments of Assam, Mysore. Madras and 
Kerala have passed resolutions 
authorising the Central C'rllVernment 
to introduce such a Bill. It is con-
templated to introduce it in Parlia-
ment in the near future. 

Shri P. R. Chakraverti: May I 
know whether the Government also 
proposes to introduce some uniform 
standard of training in homoeopathy 
and start a research centrp. for it? 

Dr. Sushila Nayar: There is a 
Homoeopathic Advisory Committee 
and they are looking into this matter. 
In fact a committee was set up, which 
has prepared a report; this report has 
been sent to the State Governments 
for the;:'- consideration and comments. 

Shrimati Savitri Nigam: In view 
of the fact that owing to the shortage 
of public halth ""gineers even the 
accepted schem,," for the supply of 
water in the rural areag are not £et-




